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12 hrs.

CALLING ATTENTION TO MATTER

OF URGENT PUBLIC IMPORTANCE

DEVASTATION CAUSED BY FLOODS IN
VARIOUS PARTS OF THE COUNTRY

MR. SPEAKER: The Calling

Attention—Shr1 Gangadeb.

SHRI P. GANGADEB (Angul):
Sir, I call the attention of the Min-
ister of Irrigation and Power......

SHRI BUTA SINGH (Rupar):
On a point of order, Sir.

1 am not objecting to the Calling
Attention Notice being answered to
by the Minister My point of order
1s hmited. The flood situation in the
country does not pertain only to the
States that are mentioned in the Cal-
ling Attention Notice. Under Rule
197(2), you have lL.mited the partci-
pants’ number to only five More
than five Members cannot participate
in the Calling Attention Motion My
submission 1s that the States men-
tioned 1n the Calling Attention Notice
are not the only States affected by
floods It 1s a national issue More
than five Members are not allowed
to participate in the Calling Atten-
11on Motion, 1 respectfully beg of
vou to kindly give an oppoliunity for
a full-fledged discussion on the flood
situation in the country. This Cal-
ling Attention Notice may be post-
poned Let the Mmister lay the
statement on the floor of the House.
There should be a full-fledged dis-
cussion on the flood situation in the
country later on.

SHRI PILOO MODY (Godhra):
The Calling Attention Notice men-
tions other parts of the country also.
‘Therefore, the discussion through the
Calling Attention Notice can be on
floods anywhere in the country. My
contention is that just because there
are only five Members, there is no
reason to believe that they will talk
about floods only in their own States.
After all, flood is a nationa] disaster
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and Members can talk about floods
in all paris of the country. Of courss,
that does not rule out a full-fledged
discussion on floods. (Interruptions)

MR. SPEAKER: One at a tume,
not all.

SHRI S, A. SHAMIM (Srinagar):
‘Thiy does not preclude a discussion
later on. Let the Calling Attention
Notice be taken up.

SHRI S M BANERJEE (Kanpur):
Sir, when Shnn Balgovind Verma
made a brief stalement on a request
from Shri R K. Sinha, we did say
that there should be a discussion I
am not opposed {0 the Calling Atten-
tion I am rather obliged to you for
having admitted i1t But I would
request vou that there should be a
full-fledged discussion on floods, The
situdation 13 very serious mn some of
the States  (Interruptions).

SHRI R V BADE (Khargone).
In the Bussiness Advicory Com-
mittee we had decided to fix a dis-
cussion on floods also.

THE MINISTER OF PARLIA-

MENTARY AFFAIRS (SHRI K
RAGHU RAMAIAH) I understand
the anxiety of the hon Members on

this s1de and also on the other side
of the House Regarding a discus-
sion on floods, I am myself anxious
to find time for it But there 18 one
difficulty where, perhaps, you can
help us. There 15 a discussion on
some other matter on Thursday If
we can persuade the hon Member
to postpone i1t to next week, then we
can have a discussion on floods on
Thursday. 1 am entirely in your
hands,
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MR. SPEAKER: So far ag the
Calling Attention Nutice is concerned,
this 1s already there.

1 think, we should not have any
objection {! on some day at the ead
one or two hours are fixed up....

ot vy fwad (wisr) : gw %
aw! ot gt avg A AFw &

' MR. SPEAKER. I had mysclf bren
touring Punjab in the last two days.
The flood situation there 1s very diffi-
cult and there have been so much of
luss of lhite and cattle and crops.
People are facing lot of difficulties,
Speaker 15 also a Member, and 1 am
of your view that there should be
some discussion on 1t. But so far as
this call-attention motion 1s concern-
ed, give these members the chance;
do not try to take away thec call-
attention motion. I have no objection
to fixing a debate on 1t some day in
the evening in the coming weeks for
about an hour and a half I know,
you will never stick to the time
fixed. l.et me see the time schedule
and then I will try to put 1t on some
day, But members will be given
only five minutes each in that de-
bate; five minutes are enough to give
their suggestions,

SHRI P. GANGADEB (Angul):
Sir, I call the attention of the Minis-
ter of Iirigation and Power to the
following matter of urgent publc
importance and request that he may
make a statement thereon:—

“Devastation caused by recent
heavy floods in Jammu and Kash-
mir, Punjab, Uttar Pradesh and
several other parts of the country.”

THE MINISTER OF IRRIGATION
AND POWER (DR. K. L. RAO):
8ir, the statement is a long one. We
have aiready given copies to the
members. Would you like me to
read it out or shall ] lay it on the
Table of the House?
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MR. SPEAKER: This is a very
long statement. This has already
been circulated and members have
got the copies. You can lay 1t on the
Table.

DR. K L RAO: I lay the state-
ment on the Table of the House.

Statement

A Statement on the flood situation
in the country based on the reports
received from the State Governments
upto July 20 was laxd on the Table
of the House on July 24 Subse-
quently, the monsoon became active
practically over the entire Northern
India During the week ending
August 8, rainfall was well in excess
of the normal over Assam and adja-
cent States, Punjab and Jammu and
Kashrmur. The monsoon was vigorous
in the week ending August 15 parti-
cularly mm Jammu and Kashmur
where the rainfall was eight times the
normal and in Punjab iwice the nir
mal Heavy rainfall also occured n
paris of Uttar Pradesh. Consequently
floods causing appreciable damange
and, or loss of lives occurred m the
Brahmaputra Valley in Assamy, Hima-
chal Pradesh, Jammu and Kashmr.
Punjab and Uttar Pradesh. The flood
situation i1n these Stateg based on the
reporte received from the State Geov-
ernments 18 briefly as follows-

Assam

The Brahmaputra and its tributa-
ries which had receded below the
warning stages at the end of June
were m floods again 1n the last week
of July, which continued in the first
week of August. The Brahmaputra
rose above the warning stage at
Dibrugarh, Neamati, Gauhati and
Dhubri. The maximum levels attain-
ed were about 60 to 80 cm above the
warning stages. The Pagladiva and
the Manas also rose above the warn-
ing stages by 25 cm and 87 cm res-
pectively.



2371 Devastation by Floods
[Dr. K. L. RAO]

The floods affected almost the en-
tire Brahmaputra Valley. The worst
affected sub-divisions were Dhemaji,
Jorhat, Golaghat, Nowgong and Mari-
goan. There was one breach in the
main Brahmaputra embankment in
Dhemaji sub-division and four brea-
ches in the tributary embankments,
The Silghat Jokholabandha road in
Nowgong division was breached.
Severe damage was caused to the
newly transplanted sali crop and jute
crop. Preliminary estimates indi-
cate that crops over 17000 hectares
were damaged. 9 human lives were
lost. Detalled assessment of the
damage due to the recent floods is 1o
be made by the State Government
afier the floods recede completely,

According to the latest reports, the
flood situation is improving with the
Brahmaputra and its tributaries re-
ceding below the warning stages.

Relief works are 1n progress Rs 23
lakhs have been sanctioned by the
State Governments for gratuitous re-
lief A request for deputing g Cen-
tral Tvam fur asscssing the damage
and the extent of assistance required
for rehef and repair works has heen
reccived and a Central Team is Like-
1y to visit the State shortly

Himachal Pradesh

Heavy rains in the catchment caus-
ed flash floods in the Sirsa Nallah and
its tributaries in Nalagarh Sub-divi-
sion on July 25, taking the people on
the banks unawares. As a result, 168
watermills were washed away and
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187 families were affected. 24 human
lives were lost. The State Govern-
ment sanctioned gratuitous relief of
Rs. 1100 to each member of the fami-
ly which lost the bread earner and
Rs. 500 to the families of watermill
owners, An amount of Ks. 3du0d
was spent on the relief measures.
Housing subsidy is also being pro-
vided. Measures are being planned
by the State Government for reduc-
ing the damage due to such calami-
ties in future,

Jammu and Kashmir

Heavy rains in the catchment of
Jhelum, Chenab and Tawi between
August 5 and 9 caused high floods in
these mivers. The river Jhelum at
Sangam exceeded the previous high-
est recorded leve] in 1959 bv about
4 em. A breach oceurred n the
Jhelum embankment up<trecam of
Kandizhal which led to the inunda-
tion of cultivated areas and disrup-
tion of communications on the Na-
tional Highway. The rise in the
Wular Lake affected cultivated areas
on the margin. The worst affected
districts were Anantnag and Bara-
mula The redeeming feature was
that the Wular Lake was at a low
level at the tme of occurrénce of
floods In Jammu, the floods in the
Tawi, Chenab and Ravi caused da-
mage to irrigation works ang roads.
Road communications were disrupted,
Some change of course of the Chenab
in the Chiknore area has taken place
leading to sand casting over tha agri-
cultural lands, Restoration of drri-
gation and road works g being done.
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64 human lives were lost of which
49 were in Jammu area mostly due to
house collapse.

The State Government took rescue
and relief measures with the assis-
tance of the Army authorities. Army
helicopters were used in the rescue of
marooned people and also 1n  air
dropping of food. The relief meas-
ures that have been taken and pro-
posed include provision of house
bulding grants varying from Rs, 400
to Rs. 1000/-, gratuitous relief to the
families of deceased persons varving
from Rs 500 to Rs 2000 and free
supplies of ration and medica] care,
A Central Team  wvisited the State
between August 14 and 17

According to the latest
tion, the floods in the
subsided

informa-
rivers have

Punjab

High fAoode in the Sutlej aud s
tributaries and the Rivers Ravi and
Beas occurred m the second week of
August The situation was aggra-
vated by heavy ramnfall in the plains.
In Ludhiana division the Sutle erod-
ed the Dhusi bund in a length of
about 1 kilometre which resulted in
the flooding of five wvillages. There
was another breach in the TDhusi
bund near village Chak Badala The
Ravy floods washed away flood pro-
tection embankments near Narut
Jaimal Singh and Pama Hajiu and
as a result 30 villages were marooned
m Gurdaspur diviston. The floods
and the drainage congestion affected
altogether 510 villages. 13 huwman
lives were lost,
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The State Government with the

assistance of the Army authorities
evacuated more than 17000 marooned
people to safer places and housed
them in rehef camps House build-
ng grants ranging fiom RBs 75 to
Rs. 300 for each damaged house,
cattle grants ranging from Rs 75 to
Rs 450 and special grants at the rate
of Rs 1500 for the families of bread
earners who lost their lives are be-
mg gmiven Fodder
bemng  provided

grants are also
An amount of
Rs 2035 lakhs has been sanctioned by
the State

measures,

Government for rohef

The plugging of breaches in em-
bankments has been taken up and the
Army 15 assisting in thus work. The
floods are receding and there has been
considerable the
affected areas.

improvement in

Uttur Pradesh

The floods in the Ganga, Ramganga
and the Yamuna in the last week of
July affected a number of western
districts  The wonst  affected dis-
tricts  were  Moradabad, Rampur,
Shanjuhanpur Hardei, Bareilly and
Badaun The floods in the Ghagra
and Rapt: in the last week of July
dand first week of August affeciv? the
distiacts of Gorakhpur, Faizabad,
Bast:, Ballia and Barabanki. Heavy
rains in the hills caused damage in
the districts of Tehri, Chamoli and
Pithoragarh. A population of 41
lakhs was affected by the floods 45
human lhives were lost. Qut of these
as many as 20 deathg had been re-
ported as due to house collapse and
landshides.
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In the Ramganga Project, the 8
metres high bund constructed for
isolating the Power House and stil-
ling basin for facilitating cont'nu-
ing of work on the Power House and
the Penstock during the flood season
was scoured opn July 25. A retired
bund was immedately constructed
but this was also breached resulting
in the rise of water level in the
Power House area. Precautionary
measures had been taken by the pro-
ject authorities for evacuating men
and equipment from the area liable
to be flooded. Consequently there
was no loss of life and most of the
equipment was moved to safety.
After the water level receded, the
affected area was isolated by the
construction of a bund which was
completed on August 7 Arrange-
ments have been made for pumping
out the water and 1t 1s expected that
normal conditions for resuming work
on the scroll case in the Power House
and the Penstocks will be obtained

by the end of August.

In the Bareilly district, piping was
noticed in the Baigul dam on the
night of August 10 and about 46
metres of length of dam showed signs
of subsidence. A breach was appre-
hended. Immediate measures were
taken to construct a ring bund in the
affected length which helped in re-
ducing the seepage. The =itualion
was brought under control by August

12.

Areas in Deoria district were

threatened by a possible breach in
the Bihar bund near Piprasi on
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August 15 due to erosion by Great
Gandak. One of the spurs came
under severe attack and about 25
metres of the nose was eroded. The
Chairman of the Ganga Flood Con-
trol Commission was deputed to the
site to organise the emergent works
to hold the spurs. It has been re-
ported that the works have been
taken up by the Bihar Engineers
with the cooperation of Utlar Pra-
desh authorities who have made
available the reserve stock of stone
from' the Chitaum area. Water level
at the site has gone down which has
helped in the execution of the emer-
gent works.

The State Government obtained the
services of the Army in rescue and
relief operations in the districts of
Moradabad, Rampur and Chameoli,

The latest reports  indicate that
floods in almost all the rivers are re-
ceding and the situation 1s improving,

Flood Damage

The detai.led assessment of damage
caused by the floodg in the States
mentioned above as well ag ;n other
parts of the country is being done by
the State Governments concerned
Reports received so far indicate that
an area of 54 lakh hectares including
cropped area of 15 lakh hectares and
a population of 88 lakhs were affect-
ed. 238 human liveg were lost. The
total damage is about Rs, 48 crores
of which demage to crops is about
Rs. 38 crores.

A statement giving the State-wisc
details is attached,.
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MR. SPEAKER: Shr1 P. Gangadeb,

SHRI P. GANGADEB: Having
gone through the Minister's reply
which 15 a very long one, I would like
to draw the attention of the House
to some of the perpetual callousness
of nature and its manifestation in the
form of floods.

Sir, only a couple of weeks back
we were discussing about drought
and now the turn has come to debate
on floods. Although floods a:= nan-
made, the responsihility to provide re-
liet to those affected by Aoods rests
squarcly on the society and, the Go-
vernment. We have been witnessing
occurrence of floods of varying in-
tensity in one part of the country or
another, and today it has become an
annual feature causing considerable
hardships and loss of property.

Fvery year over six millions hec-
tares of land are affected by floods.
Loss of property 1 worth about 100
crores of rupecs annually of which
loss to crops alone 1s about 70 per
cent Even this, 1if T may say so, is
probably an underestimate as official
reports are, at times, not very accu-
rate What we find 1s that either the
floods or the drought have been keep-
ing us always in the grip of Nature,

There have been, in the current
monsoon season, floods in almost all
the States from Kashmir to Kanya
Kumari Year after year, the same
story 1s repeated. But, this year, it
has intensified itself much more. One
wonders, therefore, what has been
done by the Centre and the State
Governments to prevent the rivers
from swelling? There are horrifying
reports coming in newspapers about
threats of destruction to massive
dams and dykes on the wverge of
bursting points. Also the press
speaks of innumerable breaches to
embankments and bunds all over the
country. In today’s mpapers, we see
that in Rajasthan the bridges had
bheen washed away and a train is
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marconed and the passengers are
waiting for flood from helicopter.

Naturally, all this has aroused agi-
tation in our minds, Might, I there-
fore, say that many a dams and
dykes would not have been destroyed
il the rght quantity of cement had
gone nto their construction? Is it
nol time, therefore, to make sure that
the construction work for flood pro-
tection 1s more effectively supervised
so that the tax-payers’ money does
not go into the puckets ¢f the con-
tractors and corrupt officials?

Mr. Speaker, Sir, ] now come to the
other aspect. That 15 regarding flood
relief. Sir, 1 can only voice the con-
cern and hardship: felt by tan. prople
in this regard 1 have witnessed ter-
rble sights 1 my own Stale of
Orissa which ' had been invariahly
vicited by diought and by floods and
even hy cyclones, This year also we
see the same plight of the people 1n

some purts of the State. To-day, the
recent horrifying  flood havoe in
Jammu and Kashmir, Bihar and

many a part of UP and also many
other States have added to the muse-
ries of the mmllions of people. So, it
worries us to know what sort of re-
llef measures are taken up to ame-
leorate the hardships of these people?
It is the trained man-power which is
among the most important pre-re-
quisite for the flood relief, as in any
organised activity Therefore, the re-
cent recurring floods should be suffi-
cient to move the authorities to
undertake rmiver fraining works on
the required scale. But, unfortunate-
ly, nothing has been done yet to bring
into shape a permanent organisation
for meeting such calamities. There-
fore, let there be a Central Agency
responsible for coordinating efforts
to provide relief on a national level.
I think 1t will be also usefu] to have
task forces in different States to work
out permanent prograrmmes of relief
work including training of home
guards. That will reduce the tension
on the police force and the military
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force. Before I conclude my obser-
vations in the matter I would like
to know from the hon. Minister the
following: Firstly, what long term
measures are contemplated by Go-
vernment Lo combat and control the
floods? Secondly, have the Govern-
ment considered any proposal to have
a permanent agency responsible for
flood protection and flood rehef?
Thirdly, 1s there any clearcut ciiteria
for central assistance for flood relief?
Fourthly whether in respect of com-
pensatiun given on ad hoc basis to
these affected by floods, they will get
equal treatment in all the States?
Fifthly, have the Planning Commis-
sion and State Governments prepared
any contingency plans for conclusion
in the Fifth Plan? Lastly, in view
of the fact that many countries like
USA have developed effective sys-
tems of flood control, may 1 know
from the Government whether they
have studies these foreign systems
regarding flood relief measureg in or-
der to get uscful lessons from the
experience of other countries and if
s0, what has been the progress made
so far 1n implementing them n our
country?

DR K 1. RAO* Government has
been undertaking measures ever since
1954 to control flood; to the extent
possible we have attained a certain
amount of success; still a large amount
of wurk will have to be done. The
hon. Member asked about long-term
meagures There are various long
term measures which are undertaken.

Take for example the State from
which the hon. Member comes,
Orissa. Cuttack delta has been pro-

tected from the floods by constiruetion
of the Hirakud dam and by storing
water there. It is very useful
Similarly we are doing for con-
trolling the Brahmini and the Baita-
rani. We have already sanctioned
one project for the Rengeli dam.
Similarly we are thinking of Bhim-
kund project. It is not sanctioned
vet, but when it is sanctioned, it will
be of help in respect of flood control

1885 (SAKA) in the country
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Therefore, such long-term, measures
are being undertaken in various partg
of the country. This Rengeli dam
project will cost about Rs- 40 crores
and it will take about 5 to 6 years
to construct if. I would request the
hon. Member to have some lttle
more patience till the works under-
taken are completed. He raised a
question about personnel. We have
built up a good orgamsation parti-
cularly in Ganga basin and Brahma-
putra basin which are most difficult
regions and where we see damage
cvery vear We have got a Chief
Engineer for Flood Control and Mem-
ber i1n charge of flood control who go
into all the:se matters and as I sad,
we have got a very good organisa-
tion. India has got a large number
of rivers and it will take a long time
for al] the rivers to be covered It
will take another 10—20 years. It 1s
a big protlem, but as 1 said, we are
taking these long-term measures in
various parts of the country.

Y Qo Qo mEm (AT
%19 WIPA §1 AFHT EERAT A 39
FTHTT F AR H AW IT9ET GORR
wAr @1 A grfemT d Aty & quny g
¥ famam 7 W Frgmem ooy e s
¥ farmyw dar go ¥ ) Afer owew
T 3ty %1 @ i fafaee wmge & awesn
¥ o sermA A AT E 9wy Al 9¢
waeT § W gé § 1 gAT '
g g f® o wOoAT 9%
ot fray T . et ava s ag e
Tar & we framdr gewa 7 s
TOTT g ¥ %1 wrE wYfew @
T TR} | T AT T WRTHT WA
gt ¢ fe srgw e atv a7 & e fawfad
¥ ¥\ ¥ v ST TN GOE w1
faa s fafres oge & dwm &
a9 ¢ | wEeE o fawfaw §
Naaodtay wwdfs fow w22
TeaT gt & AEwr w1 faer o
gur &, weTa 1 faear e g
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[st TWo qo writw]

gur & 21X st #7 fieawt awaTr gt
2 1 6T W W ¥ T A W
¥ AT AT 7@ e fe qwar
T T g g, afew Sy A arw
wH 7€ 2 e 7@ 5 Surar AFW weraT
¥ gar & o oAt © f 3w ¥
it AT mar g gAma g fe
IWE 87 7 ORI wAREAN W9
s & g WX gufweAr &
qATAHAT T TATHT  HEHA  RT
fafrezt amge A 7z 7@ a@var ife
femar sxar, Rt s<ifer de
a7 ¥ A wr ok @ Wty mA freet
WX A FHE P AFET gWI & &
IAr IPAT F TATH w7 AT ;rEAT
g 9% 741 %7 fi5 oF "ara & wanfaw
#ME 10 EATF UF¥ AH dET ¥
HE i F W AR w A
gforfzs Rx & 1 Towr qwarT agar B
W aary & ww g g ok ¢,
sagfInE g g weTmAT ¥ f5 1959
¥ X 9% §% 7 GATATE AWrT AT |
& qrz feamr argar g 5 160 X A
TEATA QATATE AnTa @1 Wi A
far qe™ g & Wt AW ST
TR A guT & 7

Frasramag § s sarr R oz o
7%t aAnar 7@t fr WmE fqaw g o
W W7 Aq ¥ ;o w7 § | & 3Ty
IEETE A SATET W BAT wrgaAT g
& 7z gwartr & og wav o i
Wi fafreez & ff oF gaa# seen
7 w2t & fr oF gor & sarer ara arf
i gy fafrer damT

uift ar fas 64 anEsy wRE
gt & feq 8 o waEro A e
& qatfas ¥ A2 5 A% YA N
t foama o arfra 7 qgdt @i
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qur gur g fs domr v & oFy o
Wit fim anfeow gl < 1 g Birew
It St o forer oY ot W g
g qarar Wt a1 s g AaTaTs A
it | vad qraow T /5 WA &7
WTFE &1 WTAT g8 aT ) AR HAT ¢
s @iz 1 3 & g W1 o
D wifed @ Agr gy | wAY A Fy
® =ty ¥ fad agveg ar faeeedt
@t fear§ wf 1 ow WA & garfes
& WTEAT FTRT ¥ qAMC @ ar,
¥ Q@M % AEr §ATAT AT, ATYE
FATT AHTATT ¥ AFAT qgaT § W7
TSR AR DAY 7T T AF AT
grmd } o & ary far ford & fort
®1% 2E T ] | ¥ A TR
Y 78 faar vt @ Y s sfe-
T & ey e 3 gfeer & nar-
farx omar o7 wgtam # are QO 77
qB\TA AT & 1 1951 7 1 HAR wrar
ar, X1 FAME { |TaT 4 | IR ATG ¥7
1T |TE AT FT WY GHFEAT ¥ 47
W o+ fr qfw o A gae
X 49ta wiar g WIT 4" A
A 9z H gw 2 3I3¥wF qrE
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“What is shocking is that even
when the threat of floods became
imminent the authorities did not
put the administrative machinery
on a war footing. An operational
headquarters was set up only after
the rivers in spate had risen above
the danger levels. The authorities
confess that this time the danger of
floods could have been at least
Partially foreseen since the wea-
ther office had given ample warn-
ings. But no precautionary mea-
sures were taken {ill the damage
had been done.

Not only that

“At the ministerial level, fairly
elaborate plan had been drawn up
to meet the contingency, but these
were not 1mplemented.

“These distressed victims were
seen demonstrating against the qgov-
ernment 1n most of the affected
areas. On the bundh a chinar tree
wag falling on a houseboat. Its owner
was crying for help but no official
would come forth.”

This may be true of all the other
States as well. The Editorial goes on
to say:—

“It was a sight fo see officials
making merry in the operational
room when Srinagar city itself was
confronied with a serious flood
threat. The room looked like a re-
creation hall, with officials relaxing
and sipping tea as if nothing seri-
ous had happened.”

Some engineers were seemingly
rejoicing perhaps on the fact that
the government would make gener-
ous allocations for relief works
from which they would have their

usual cut. Incidentally, in Kash-
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mir, engineers have acquirea such
notoriety for their corrupt practice.
It is hard to fing an engineer here
who does not own a car and pro-
perty worth lakhs of rupees”,

7T A e ARATERE avaz A fe
@ ¥ oft figraer ®7 var T Ty, JE@
& "Ho o Mo THINA ¥ 77 fufrezt
¥ w T e @ sfuferest o
fem war, AoATEw v o7 fOT M

To quote one instance.

“Another factor, that hampered
efficient execution of relief and
rescue operations was string-pull-
g by politicians in power. Relief
agencies would rush to a place from
where a minister or an influential
MLA hailed. The result was that
the worst affected areas were given
less or no attention. For instance,

of the 180 boats meant for Srinagar
district, about 50 were sent to Las-
jan, a minister's village which had
yvet to see flood waters. As against
this, no boat was pressed into ser-
vice 1n Quarwari, a suburb of Sri-
nagar even when people there were
fleeing for shelter”,

W AE T T FLAEG FIH
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& fam, A0 A W B WA
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T T T e Ty ar, W9 T KO
TrafaT R A gy, I
w & 1 § e R T o e ar
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gfe T anfenmagt?
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“What is shocking is that even
when the threat of floods became
imminent the authorities did not
put the administrative machinery
on a war footing. An operational
headquarters was set up only after
the rivers in spate had risen above
the danger levels. The authorities
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confess that this {ime the danger
of floodg could have been at least
partially foreseen since the weather
office had given ample warnings.
But no precautionary measures
were taken till the damage had
been done,

Not only that

‘At the munisterial level, fairly
elaborate plan had been drawn up
to meet the contingency, but these
were not implemented ™

L] - L] . L]
“These distiessed victims were
seen demonstrating again'it the

goveinment 1n most of the affected
areas On the bundh a chinar tree
was fallmg on a houseboat Its
owner wasg crying for help but no
offiial would come forth”

This may be true of all the other
States as well The Editorial goes on
to say

‘It was a <ight to see officials
making merry in the operational
room when Srinagar citv 1tcelf was
confionted with a serious flood
threat The room locked lhike a
recreation hall, with officials relax-
ing and spin sipping tea as if noth-
mng serious had happened

Some engineers were seemingly
1ejoicing perhaps on the fact that
government would make generous
allocations for relief works from
which they would have therr usual
cut Incidentally, in Kashmir, en-
gineers have acquired such noto-
riety for their corrupt practice It
15 hard to find an engineer here
who does not own a car and pro=-
perty worth lakhs of rupees”
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To quote on instance:

“Another factor, that hampered
efficient execution of relief and res-
cue operations was string-pulling
by politicians in power, Relief
agencies would rush to a place from
where a minister or an influential
MLA hailed. The result was that
the worst affected areas were given
less or no attention. For instance,
of the 180 boats meant for Sri-
nagar district, about 50 were sent
to Lasjan. a minister's village which
had yet to see flood waters, As re-
gard against this no boad was pres=
sed inlo service in Quarwari, a
suburb of Srinagar even when peo-
ple there were fleeing for shelter.”
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DR. K. L. RAO: The information
given in the statement is based on
the report received from the State
Government. We do not take it from
the newspapers, because we have got
to depend on the information from
Government sources, and therefore

this information has come entirely
from the State sources.

In the tabular statement, informa-
tion regarding the warious aspects
which the hon. Member has referred
to has been given, as for example,
that the damage suffered by Jammu
and Kashmir is about Rs. 8} crores;
it may be a little more, bacause they
are still assessing it; similarly, the
staterment gives a lot of infortwmatien
regarding the number of human lives
lost housey damaged knd sd on.
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Then the hon. member referred to
the deaths. The report indicates a
loss of about 64 lives. We are very
sorry for it, that so many human lives
were lost. But it has to be remem-
bered that this year In Srinagar and
the Jammu Valley, the rainfall was
eight times the normal. The deaths
were not due to the rivers carrying
away people, but due to the collapse
of houses, When there is very heavy
rainfall, house collapses take place
and then people inside these houses
perish, So it is really connected with
the problem of housing in very heavy
rainfall areas, what type of housing
should be adopted and so on.

Then the hon, member asked about
the works that have been done and
what more works would be under-
taken. I am very glad to say that so
far as Jammu and Kashmir is con-
cerned, the works undertaken so far
have proved very successful. In this
particular case, the main works so far
undertaken are, first, the formatiom
of a by-pass to Srinagar City so that
water may not enter the city, as was
happening before without the by-
pass; simlarly, works have been un-
dertaken below the Wular Lake.
There the river Jhelum was carrying
a very small discharge capacity We
have been spending a considerable
amount of money to increase that
capacity. We have now a capacity
of about 25,000 cusecs there, we want
to increase it to 40,000—50,000 cusecs
and works are still i1n progress
Therefore, the works undertaken so
far have proved effective. But for
these, the damage to Baramulla and
other areas would hive been more.

His next question wms sbout the
relief that would be given to the
State Government. A ocentral team
visited the State between the 14th
ard 1Tth August and we are swalt-

¥ mmm“d;ngméumm will give
on
:;‘edmmmhhm“
undertaking further Telief works.
SHRI P. M, MEHTA (Bhav: agac):
The fattdttent mhde by the Sen



857 Debastation by
Floods

Minister gives the impression that
the coming of the floods in the rivers
iz un act of God and it is beyond the
reach of this Government to prevent
or control them.

Floods and famine are usual annual
phonomena :n this country. Unfortu-
vately, the damage caused by the
floods has increased since 1967. The
annual damage caused by floods bet-
ween 1953 and 1968 average Rs. 70
crores. In 1967. it was Rs. 136 crores.
In 1988, 1t was Rs. 184 crores. In
1969, it was double the average and m
1971, it was Rs 600 crores. In 1972,
it was Rs 827 crores.

It would be observed from thz in-
creasing damage that planning to con-
trol the floods has practically failed
or has achieved very little results,
Want of an adequate warning system
and flood forecast is a major factor
for causing heavy damages in the
fluod-affected Stutes Because of this,
1 illions of people are rendered home-
Jes<, hundreds of human lives are lost
and innumc.rable heads of cattle get
washed away The invisible damage
tnd the damages done to cummunica-
«on and essentia] services leave be-
hind greay suffering and hardehip to
the p ople after the flood- subside
Government will rontent itself with
some rescu-. 1elife or rehabilitation
work but that v also not sufficient to
meet the requirement of the flood
victims 1n our country The Minister
hae prepared a decade plan., 1971-81,
for flood control e<timated to cost Rs.
540 crores. that means nearly Rs. 54
crores every vear. I should like to
know whether there is any shortfall
in the States which have recently
been affected by floods or whether
the States have implemented the vro-
jects according to the plan anl the
needed assistance wag given to the
States,

Gujarat recently faced the worst
drought conditions; now it is again
hit by floods. Flood waters of Nar-
mada hiave entered the outskirty of
of Breath and according to the state-

1533 LS—90.
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ment the damage is of the order of
Rs. 46 crores. When Gujarat was
under drought, the Government of
India sanctioned Rs. 14 crores for the
drought prone area programme and
released Rs. 8.52 crores and the Gov-
ernment of Gujarat spent nearly Rs.
9896 crores or so. Therefore, the
Government of India informed the
State Government that no further
amount would he released during
1973-74. Now again Gujarat has be-
come the victim of floods and the
damage is estimated at Rs. 46 crores.
There is no adequate or proper machi-
nery to assess the damage; this
assessment is mostly confined to the
loss of house, cattle, etc, Nothing
more. The total loss must be higher
than that made in this assessment.

I want to know whether the flood
warning system had been established
in the flood prone areas of the State
and if so whether it is functioning
properly or it 1s a failure Secondly,
I want to know whether the amount
allocated for flood control projects is
fully utilised or whether there is any
shortfall in the respective Sfates. A
number of dams have been investiga-
ted in the river Narmada but they
have not been taken up because the
Narmada award is being delayed and
it leuds to damage to the people of
Guyarat. What measures does he
propnee to take up work on investiga-
ted dams on river Narmada®

DR K L RAQO' The warning sys-
tem, that iz the flood forecast system
135 doing very well. It has saved a
number of lives by giving forecasts
much earlier. The number of deaths
reported here are mostly due to land
shdes, house collapse and lightning
most of them—for which there is no
question of any forecast. The orly
way in which it can be avoried & by
having better housing. The States
have been spending all the money
allotted to them for flood contral wirk.
They are taking a good deal of ‘nterest
{n it. We have put in the fith pl n
quite a considerable amount ol nioney
for flood control, an amount equal to
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" the entire amount we have spent so
far on flood in all the four plans put
together; it will be pdobably more not
less. With regard to the various point
he raised, for example, in Tapii river
in Gujarat, floods have been contrclled
by the construet’on of Ukai dam, I
think similar construction of dams on
the Narmada will avoid flocds in the
region.
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DR. K. L. RAO: I am very sorry
for the tone and language of the hon.
Member. Thien dam has nothing to
do with flocd. The problem in Pun-
jab is meinly that of drainage. It is
very unfortunate that the hon, Mem-
ber has referred to the Thien dam in
this debate. The Thien dam, as
stated in the Rajya Babha,
weful project and we are
to build it. But not only

£
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i

in the country 262
(C.A)
is involved in it; there are five States.
We are trying to bring them together,
Since the construction of that dam
will take eight years, we are anxious
to start the work soon. Unfortunate-
ly, s0 many problems are cropping
up. We are trying to find solutions
and alternatives for them. 1 cannot
mention here everything that we are
doing here. If the hon. Member is
interested, I can discuss them outside.
We are anxious, and the Planmng
Commission is insisting that the Thien
dam work should be taken up imme-
diately. So far as the Irrigation
Ministry is concerned, the project was
technically cleared long ago.

I am very sorry that the hon. Mem-
ber takes every chance to abuse the
Ministry and the Minister. Of course,
so far as I am concerned, I am not
a very capable man. But the Minis-
try is definitely doing extremely good
work. Punjab in particular has no
reason for any grievance because the
flood prevention work there is main-
1y a question of provision of drain-
ages 1 am very happy to State that
Punjab is attaching a lot of import-
ance to this work and it has provid-
ed a sum of Rs. 20 crores in the
Fifth Plan,

MR SPEAKER:
laid on the Table.

SHRI 8. M. BANERJEE: Sir, food
riots bave taken place in Indore and
Bhopal It is not merely a law and
order situation, which is the concern
of the State Instead of solving this
problem by supplying food, the peo-
ple are hemsg killed by fring. So,
1 would request the Minister through
you to make a statement. It is &
manifestation of the attitude of the
people against the Government.

MR. SPEAKER: 1 would ask the
Minister to make a statement.
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